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Item No. 101 Court No. 9 Section |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Crimnal Appeal No. 180 of 2000@@
(0000000000000000000000000000000:

Shri kant Anandrao Bhosal e Appel I ant (s)
Ver sus

State of Maharashtra Respondent (s)

( Wth Ofice Report )
Dat ed: 12/09/2002: This matter was called on for hearing today.

CORAM

HON BLE MR, JUSTI CE Y. K. SABHARWAL
HON BLE MR, JUSTI CE H. K. SEMA

For Appellant (s) Shyam a Pappu, Sr.adv. (ACQ)
Shakeel Ahmed, Adv. (AQ
R Krishnanoorthi, Adv.
For Respondent (s) Arun Pednekar, Adv.
Nar esh Kumar, Adv.

VN. Raghupat hy, Adv.
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UPON hearing counsel the Court nade the foll ow ng
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M. Arun Pednekar, the |earned counsel appearing for
the respondent - State of Mharashtra conmenced argunents at
11-00 a.m and concluded his argunents at 12-00 p.m
Thereafter Ms. Shyam a Pappu, the | earned senior counsel
made her submissions wupto 12-30 p.m Hearing concl uded.
Judgnent reserved.
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Sukhwi nder (S. Thapar) (V. P. Tyagi) @@
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PS to Registrar Court Master @@
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